
THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:30 AM to 1:00 PM
2:00   PM to 4:30 PM

[ For Monday,9th December 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

JOINT REGISTRAR (JUDL.) MR. CHINMOY BARUAH
COURT NO: 111

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS
1 WA/392/2015 THE COMMISSIONER and SECY. TO THE

GOVT. OF ASSAM
            Versus
RATAN BASUMATARY and 9 ORS.

MR.D SAIKIA
MR.B
GOGOI(MR.H.RAHMAN,
MS.J.HUDA)
MRSA VERMA
SC,
FINANCE(MR.H.RAHMAN,
MS.J.HUDA)

MR S BORTHAKUR
MS. P BORAH
GA, ASSAM

2 WP(C)/5943/2016 DEBEN THAOSEN
            Versus
THE STATE OF ASSAM AND 7 ORS

MR.I CHOUDHURY
MR.A K BARUAH
MS.T JINI

GA, ASSAM
MR.Y DOLOI(R- 1-4 & 8)
MR.B CHAKRABORTY(R-7)
SC, PWD (ROADS)
MS.P SARMAH R-7
MR.S CHAKRABARTY(R-7)
MS.P HAZARIKA(R-7)
ADDL. AG, ASSAM

3 WA/173/2017 MASUDA BEGUM
            Versus
JATINDRA LALITA and 4 ORS

MR.A B CHOUDHURY
MR.K N CHOUDHURY
MR.M A CHOUDHURY
MR.M K SHARMA

SC, SECONDARY EDUCATION

4 WP(C)/3102/2023 STYLO TABLEWARES
            Versus
THE STATE OF ASSAM AND 6 ORS

MR. K N CHOUDHURY
MR. R DUBEY
MS. A B KAYASTHA
MR. A N I HUSSAIN

GA, ASSAM

5 WP(C)/6767/2023 BIVA RANI NAG
            Versus
UNION OF INDIA AND 6 ORS

MR. K R PATGIRI
MS CHITRALEKHA DAS
MS K BARMAN
MS. D. DEVI

C.G.C.
MR. D J DAS (R-1 TO R-7)
DY.S.G.I.

6 PIL/26/2024 PANNA LAL ROY
            Versus
TH STATE OF ASSAM AND 40 ORS

MR. M K CHOUDHURY
MR. M SARMA

GA, ASSAM
MR. S C BISWAS (R-12,15,35,38)
MR. R P SARMAH (R-32)
MR. A K TALUKDAR(R-13,14,24)
MR S ISLAM(R-13,14,24)
MR A IKBAL (R-12,15,35,38)
MR. S B LASKAR (R22,40)
MR S DAS (R-31)
MR. D DOLEY (R-32)
MR. P S BISWAS (R-12,15,35,38)
MR. H A LASKAR (R22,40)
MS A BORAH (R-12,15,35,38)
MS D DUTTA (R22,40)
MR. S I KHAN(R-13,14,24)
A. H. AHMED (R22,40)
MS A DEKA (R-32)
P J DAS (R-31)
SC, FOREST
SC, PWD

7 WA/109/2024 THE DEPUTY COMMISSIONER,
            Versus
SRI GAUTOM BORO

ADDL. SR. GA, ASSAM

8 WP(C)/3434/2024 THE UNION OF INDIA AND 3 ORS.
            Versus
NAYANMANI DEKA AND 58 ORS

MR. B CHAKRAVARTY MR S CHOUDHURY( R-
9,14,16,18,19,23,32,34,44,22,49,46,20,45,,52,59,28,55,12,50,51,41,46,47)
MS R MEDHI( R-
9,14,16,18,19,23,32,34,44,22,49,46,20,45,,52,59,28,55,12,50,51,41,46,47)

9 WP(C)/4809/2024 RUTH YVONNE URSULA GOMEZ
            Versus
UNION OF INDIA AND 10 ORS

MR B D DAS
MR H K SARMA
MR. P BHOWMICK
MR J LOTHA

GA, ASSAM
MR. R BORUAH (R-6 TO 10)
DY.S.G.I.
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010096892015
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010173962016
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010260272017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010114322023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010260232023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010079632024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010056102024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010105322024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010191202024


10 WP(C)/5143/2024 MD. LUTFUR RAHMAN
            Versus
THE STATE OF ASSAM AND 4 ORS

MR. B J GHOSH
RUBI GOGOI

GA, ASSAM
SC, REVENUE

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 09/12/2024
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MS. N M DEKA 17-07-2024 To 20-12-2024
2) MS. A BHATTACHARYYA 24-09-2024 To 20-12-2024
3) MS. K YADAV 21-10-2024 To 10-12-2024
4) MR. R L YADAV 21-10-2024 To 10-12-2024
5) MD. I HUSSAIN 22-11-2024 To 20-12-2024
6) MR S SARMA 22-11-2024 To 15-02-2025
7) MR J DAS 28-11-2024 To 31-12-2024
8) MS. D SAIKIA 04-12-2024 To 10-01-2025
9) MRS. K DEVI 29-11-2024 To 09-12-2024
10) MR. U K BORTHAKUR 30-11-2024 To 15-12-2024
11) MR. T N DAS 01-12-2024 To 12-12-2024
12) MR. N BARUAH 02-12-2024 To 15-12-2024
13) MR. A R BHUYAN 03-12-2024 To 03-01-2025
14) MR. B K DAS 05-12-2024 To 20-12-2024
15) MS. P DAS 05-12-2024 To 20-12-2024
16) MR. B NATH 04-12-2024 To 09-12-2024
17) MS.SHOMA DASGUPTA 04-12-2024 To 20-01-2025
18) MS SUPRIYA DASGUPTA 04-12-2024 To 31-01-2025
19) MR. M U MAHMUD 04-12-2024 To 12-12-2024
20) MR B K SARMA 05-12-2024 To 13-12-2024
21) MR. S SINHA 05-12-2024 To 20-12-2024
22) MR G CHOUDHURY 06-12-2024 To 11-12-2024
23) MR G JALAN 09-12-2024 To 10-12-2024
24) MR. D KAKOTI 06-12-2024 To 15-12-2024
25) MR. R HUSSAIN 06-12-2024 To 20-12-2024
26) MS B CHOUDHURY 10-12-2024 To 10-12-2024
27) MR D K BHATTACHARYYA 10-12-2024 To 11-12-2024
28) MR. M SHARMA 09-12-2024 To 13-12-2024
29) MRS. M A OZAH 09-12-2024 To 13-12-2024
30) MR. R P SINGH 10-12-2024 To 17-12-2024
31) MR. B J MUKHERJEE 09-12-2024 To 11-12-2024
32) MS R SAHA 09-12-2024 To 11-12-2024
33) MR. D K CHOMAL 09-12-2024 To 11-12-2024
34) MR. S P ROY 09-12-2024 To 09-12-2024
35) MRS. A GAYAN 09-12-2024 To 13-12-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010205732024


THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:30 AM to 1:00 PM
2:00   PM to 4:30 PM

[ For Monday,9th December 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

DEPUTY REGISTRAR (BENCH) - MR. SAPTARSHI DAS
COURT NO: 115

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 WA/172/2011 THE UNION OF INDIA and 2 ORS
            Versus
ISSA INDUSTRIES and ORS

MRD C CHAKRABORTY
C.G.C.

2 FAO/16/2015
WITH LCR

INTAJ ALI AHMED
            Versus
MRS JARJISH ARA AHMED and 3 ORS

MR.A ROSHID
MR.A MOBARAQUE

MR.G KHANDELIA(R-1)

3 WA/297/2018 DASARATH ADHIKARI AND 25 ORS
            Versus
THE STATE OF ASSAM AND 6 ORS

MR. A SARMA
MR K KALITA
MR. B CHOUDHURY
S CHOUDHURY
MR E SHITIRI

GA, ASSAM
ASSTT.S.G.I.

4 WA/229/2019 TAPI RINA AND 4 ORS.
            Versus
THE STATE OF ARUNACHAL PRADESH
AND 29 ORS.

MR. P D NAIR
MS ARSANA HUSSAIN
MS. N AHMED

ADDL AG, A P
MR. B D GOSWAMI
MR A CHANDRAN
GA, AP
ADDL. SR. GA,
ARUNACHAL PRADESH

5 WP(C)/1947/2020 RUMA PARBIN SULTANA KHANAM
            Versus
THE DEPUTY COMMISSIONER AND 6
ORS.

MR. M K HUSSAIN
MRS. S Y AHMED
MR K U AHMED

GA, ASSAM
MR N AHMED (R4, R5)
MR G P CHETIA (R4, R5)

6 WP(C)/1050/2023 HANIF ALI AHMED
            Versus
THE STATE OF ASSAM AND 6 ORS

MR. B U LASKAR
MR F A AHMED

SC, P AND R.D.

7 WP(C)/1814/2023 ABDUL LATIF
            Versus
THE STATE OF ASSAM AND 6 ORS.

MR. R SARMA
MR. A CHAMUAH
MR. P K BHUYAN
MR. S D ROY

GA, ASSAM
SC, REVENUE

8 WP(C)/1876/2023 PROMOD HAZARIKA
            Versus
THE STATE OF ASSAM AND 4 ORS

MRS L BORUAH
MS M BORAH
MR. B B BORAH
LUAYING
M. B. PHOM

SC, FOREST

9 WP(C)/2687/2023 DALBAHADUR CHETRY
            Versus
THE CHIEF MANAGER,STATE BANK OF
INDIA AND 6 ORS

MR. K K BHATRA
MS P HUJURI
MR A BHATRA

MR AJIT DAS (R-3)
MR. A K SAHEWALLA (R1-
6)
MR. W SHARMA (R1-6)
MR D GOSWAMI (R1-6)
MS Z DOLEY (R1-6)
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010006302011
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010016572015
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010213532018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010191772019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010060542020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010032542023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010092552022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010066072023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010040882023


10 WP(C)/4883/2024 SUBRATA KUMAR PAL
            Versus
THE UNION OF INDIA AND 4 ORS

MR SISHIR DUTTA
MS S MOCHAHARI
MR. S DUTTA
MR S DUTTA

MR. S MITRA(R-2,3)
MR. S P CHOUDHURY (R-1)
MR A K BORO (R-2,3)
MR. R. RAMEEZ(R-2,3)
DY.S.G.I.

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 09/12/2024
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MS. N M DEKA 17-07-2024 To 20-12-2024
2) MS. A BHATTACHARYYA 24-09-2024 To 20-12-2024
3) MS. K YADAV 21-10-2024 To 10-12-2024
4) MR. R L YADAV 21-10-2024 To 10-12-2024
5) MD. I HUSSAIN 22-11-2024 To 20-12-2024
6) MR S SARMA 22-11-2024 To 15-02-2025
7) MR J DAS 28-11-2024 To 31-12-2024
8) MS. D SAIKIA 04-12-2024 To 10-01-2025
9) MRS. K DEVI 29-11-2024 To 09-12-2024
10) MR. U K BORTHAKUR 30-11-2024 To 15-12-2024
11) MR. T N DAS 01-12-2024 To 12-12-2024
12) MR. N BARUAH 02-12-2024 To 15-12-2024
13) MR. A R BHUYAN 03-12-2024 To 03-01-2025
14) MR. B K DAS 05-12-2024 To 20-12-2024
15) MS. P DAS 05-12-2024 To 20-12-2024
16) MR. B NATH 04-12-2024 To 09-12-2024
17) MS.SHOMA DASGUPTA 04-12-2024 To 20-01-2025
18) MS SUPRIYA DASGUPTA 04-12-2024 To 31-01-2025
19) MR. M U MAHMUD 04-12-2024 To 12-12-2024
20) MR B K SARMA 05-12-2024 To 13-12-2024
21) MR. S SINHA 05-12-2024 To 20-12-2024
22) MR G CHOUDHURY 06-12-2024 To 11-12-2024
23) MR G JALAN 09-12-2024 To 10-12-2024
24) MR. D KAKOTI 06-12-2024 To 15-12-2024
25) MR. R HUSSAIN 06-12-2024 To 20-12-2024
26) MS B CHOUDHURY 10-12-2024 To 10-12-2024
27) MR D K BHATTACHARYYA 10-12-2024 To 11-12-2024
28) MR. M SHARMA 09-12-2024 To 13-12-2024
29) MRS. M A OZAH 09-12-2024 To 13-12-2024
30) MR. R P SINGH 10-12-2024 To 17-12-2024
31) MR. B J MUKHERJEE 09-12-2024 To 11-12-2024
32) MS R SAHA 09-12-2024 To 11-12-2024
33) MR. D K CHOMAL 09-12-2024 To 11-12-2024
34) MR. S P ROY 09-12-2024 To 09-12-2024
35) MRS. A GAYAN 09-12-2024 To 13-12-2024

 2/2 

https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010174112024
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